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MADHYA PRADESH ACT
NO. 16 or 2025
THE MADHYA PRADESH SAMAJ KE KAMJOR VARGON KE LIYE
VIDHIK SAHAYATA TATHA VIDHIK SALAH (NIRSAN)
ADHINIYAM, 2025

[ Received the assent of the Governor on the 2" September, 2025; assent first published in the
““Madhya Pradesh Gazette (Extra-ordinary)’’, dated the 31 September, 2025. |

An Act to repeal the Madhya Pradesh Samaj Ke Kamjor Vargon Ke Liye Vidhik
Sahayata Tatha Vidhik Salah Adhiniyam, 1976.

Be it enacted by the Madhya Pradesh Legislature in the Seventy-sixth year of the Republic of
India as follows:-

1. This Act may be called the Madhya Pradesh Samaj Ke Kamjor Vargon Ke Liye  Short fitle.
Vidhik Sahayata Tatha Vidhik Salah (Nirsan) Adhiniyam, 2025.

2.(1) The Madhya Pradesh Samaj Ke Kamjor Vargon Ke Liye Vidhik Sahayata Repeal  and
Tatha Vidhik Salah Adhiniyam, 1976 (No. 26 of 1976) shall be repealed. Sanes

(2) The repeal by this Act shall not affect the previous operation of the Act so
repealed or anything duly done or suffered thereunder, or any obligation or
liability accrued or incurred under the Act so repealed, or any legal proceeding
orremedy in respect of any such obligation or liability, as aforesaid, and any such
legal proceeding or remedy may be continued or enforced as if this Act had not
been passed.
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